IN THE CENTRAL ADMINISTRATIVE TRIBUNAL
HYDERABAD BENCH
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Between: ' e

l, Ch. Krishna Rao
2. B. Venkataramana

3. G. Vijaya Kumar .. Applicants

AND

1. The Administrative Officer
Nuclear fruel Complex,
Denartment of Atomic Energy,
ECIL PO
Hyderabad.

2. The District Employment Officer
Ranga Reddy Dist Employvment Emchange,

Srinag-r Colony Hyderabad. .. Respondents
Counsal for the Applicants 1 Mr. KK Chakravarthy
Counsel for Respondent No.l : Mr, BN Sarma
Counsel forRespondent No. 2 : Mr, Sastry for Mr.vv Anilkumar
Coram:

Hon'ble Shri Justice D. H. Nasir, Vice-Chairman

Hon'ble Shri H., Rajendra Prasad, Membar (A)
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JUDGEMENT
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{(Per Hon'ble Shri Justice D.H. Nasir, Vice-Chairman)

1. Heard.

2, It is well settled that any candidate inspite
of not being sponsored by Employment Exchange satisfies
the authorities concerned that he pos=ess the requisite
qualifications and experience for the post in question,
the oprortunity of appearing for the interview

should not be denied to him. It is, theapefore, ordered
and directed that the respondents shall allow the
applicants to appear for the interview proposed to be
held by the end of next month, notwithstanding the
question that the applicants may not have been sponsored

by the Employment Exchange,'1§:théy‘poSsess tﬁéwpasic
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qualiflcatlon and experience for the post.
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3. Thus the OA is disposed of with no order as to

1ol .

(H, RAJENDR 6 ASAD) (D.H. NASIR)
Member (A) Vice- Chairman
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Order dictated in open court

Dated: 22-4-1999
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